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"Sri, Birendra Nath Sinha. .

Shrl. M. L Paswan,..... Registrar Incharge.

| The learned Counsel for the appllcant is precent

.The Defects noted under item no, 6,7, 8 10,11,21 & 22 of gh

-Scrutiny Report must be removed by 7.12.95 without fail.

(M. L, Paswan) .
Registrar 1I/C

shri. N, K. Lal...,.. Registrar
R . A

Nqbody respondé on behalf of the applicant.\
pointed cut in the Scrutiny heport must be compl&

}nexpudate. Put up on 21,.12. 95 for removal of defect\

N

(N, K. Lal)
Registrar
Shri. N, K. l......;Registrar. e

*oe e e T ‘
: Learned Counsel shri. R, K. Shukla appears on behalf

of the appllcant At his request. rut up on 09,.1,96 for

( N. K, Lal )
Registrar

:emoval of defects,
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-47!901096 ' Shrit No‘ Ko Lal'ooo'.o.o E{egistrar.
Lgarned'CounSQL. shri. R, K. Shukla is present on
. - ; , | Pehalf of the'applicant.ubefects pointed oug reptdoned
' ’ ip the Scrutiny Report (tO be removed by [the applicant»
by 16.1,96. N | |

PKL ' ' ' ( N. K., Lal )
_ . _ Registrar

5)16.1.1996 Shf; N.K.1a1, Registrar

Shri D, G, Dustidar, [proxy counsel for Shri = =
R.K.Shukla is present. For removal of defects T
' list this case on 5.2.1596, | |
"( N.K.131 )
Registrar
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7/12f2'96 Shri M,: L Paswal....;... Registrar Inchargé;

®®o o0

- Defects have not-been removed. List on- 28 2,96 for
. B reﬁoviagﬁthe defects. . ' '_ *h
‘ ‘ o ‘ : ‘ ( M, |L, Paswan)
N PKL ) . g ,Reghstrar 1/C
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'3/28,2.96 . Shri, ‘M, L. Paswan, Registrar Incharge,

BC X I N )

' Learned Counse Shri R. K. Shukla is present on

| behalif of the applicant and prays that he wantjto file a
fresh applicamstion ‘iand fu.rt';he:‘ hé prays that the I,F.O,
of thisa application be perrﬁit‘ted to use in new applicat-

ion., Prayer alldwed. Fut up on 8,3,96 for filing the same.

e

_ ' : ' , : ( M, L. Paswan)
PKL : o Lo .
: : Registrar I/C
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9/8.3.19%6 Shri- M L, Paswan, Registrar I/c o

e oo gt

;Z : - “!«&«4 et MKMUA .
Ea-'l-a:ng.—of fresh pet:.},gn on the subject, I..J.St on
) 3.4, 1996 for flllng fresh petiton.

#

( M, L.Paswan )
Registrar I/c -

10/10.4.1996 Shri M.L, Paswan, Registrar I/c
| - . : .
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e v‘ . r filigg fresh application, iist this

&

: , ( M.L.Paswan )
SKJ. ' - Registrar I/c

9 . .case on 8.5.1996,
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11/08.05.96

-. Shri, M, .I‘.. Paswan,

The fresh petition

filed, In the ci‘rcumstances
filikng the Wt fresh applicq

PKL

12/24.5 .96
'@V

Q/\ »’ has not been filed. In the

Shri M,L.Paswan, Reg

'The fresh petiti

apolicant to fJ.le fresh ap

Qx‘

14/6,6.95

atio n,

Shri M,L.Paswan, Registrar

ii B
Registrar Incharge, . \

«e ll‘\
on the subject has not beer\
» one more chance is givm fé\

fixing 24.05.96.

.

(M, L, paswan )
Registrar 1I/C
istrar I/c

on on the 'subj‘éc'c

circumstance the

plicatlon by 3]1 S .96,

( M.L Paswan )
Registrar I/c
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Defects have been remo
et it be llsted before the H
9.7.96 for admission,

SKS

ed in Fresh O.A
cpn ‘ble Bench on
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( ML Ehswanl)
Registrar I/c
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0A - 320/96
Counsel for the applicant ¢ In person.

Hea-rd Shri B. K. Slnqh, the applicant who appsars
in person, He is aaltatlnq anainst regactlon of hxs
reprasantatlon anlnSt the adverse remarks communlcated
to him for the year 1983«84. The rejectlon order uas passed
by the Government of 81har on 23rd March, 92 as per
Annexure-1, He wgs also communicatad rejection throuah
Annexure -2 which is dated 5.5.,92 and Aﬁnexure'-S dated
22nd July, 92. The applicant’s allenation is that all
thase communicationsg did not disclose'thé-mind of the
Govt.'uhy they}had rejected his raprasentation. The
appllcant was not able to satlsfy me why he waitsd for
Flllnq this CA uhen he received the last communlcatlon
in July, 92. This matter is grossly desﬁyed and hlt by

law of limitation. It 'is accordinnly dismissed as not

Nkl

(N.K. Varma)
Member (A)

maintainable at this stage.




